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(b) whether it would include interest subvention scheme for economically weaker

sections and lower income groups; and
(c) 1if so, the details thereof, if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOUSING AND URBAN
POVERTY ALLEVIATION [SHRI BABUL SUPRIA (BABUL SUPRIYO) BARAL]:
(a) The Government proposes to launch a scheme for ‘Housing for All” by 2022 having
provision for slum rehabilitation, interest subvention on housing loans, rental housing,
shelter for homeless as well as improvement of infrastructure in slums. It is presently at

appraisal stage.

(b) and (c) The interest subvention scheme as part of new scheme, envisages

provision of interest subsidy of 500 basis points (5%) for the urban poor.
Funds for new capital of Chhattisgarh

12892. DR. BHUSHAN LAL JANGDE: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether it is a fact that for the development of new capital of Chhattisgarh
State only 750 crore rupees out of 7670 crores have been received by the State from

Centre during the last 14 years;
(b) whether balance amount could be given by 14th Finance Commission; and

(c) whether Government would grant immediate approval to the proposal sent by
Government of Chhattisgarh seeking ¥742 crore for the development of New Raipur as a

smart city?

THE MINISTER OF URBAN DEVELOPMENT (SHRI M. VENKAIAH NAIDU):
(a) According to the information provided by the Ministry of Finance, the Twelfth Finance
Commission had recommended a grant of 200.00 crore for Chhattisgarh to develop its
new capital city of Raipur, against which grant of ¥ 154.08 crore was released based on
the conditionalities fulfilled by the State Government. Thirteenth Finance Commission
has also recommended under State Specific needs, a grant of T550 crore for Development
of the new Capital City for Chhattisgarh. Out of which I450 crore was earmarked for
construction of office complexes and housing for Government employees and I100 crore is
for eco-friendly development projects such as conservation of water bodies, development

of city parks and use of non-conventional sources of energy. Out of recommended amount
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of T550 crore grant of I412.50 crore has been released to Chhattisgarh so far. Next
installment of grant would be released on receipt of Utilization Certificate and physical

progress report of the project.

(b) The report of the Fourteenth Finance Commission would be implemented
only from April, 2015.

(¢) The scheme for developing 100 Smart Cities is under process. Projects will be

considered when the Scheme is finalized.
Loans from Khadi Board and PMEGP

12893. SHRI VISHAMBHAR PRASAD NISHAD: Will the Minister of MICRO,
SMALL AND MEDIUM ENTERPRISES be pleased to state:

(a) whether Government is aware of the benefits obtained by the unemployed
persons through the loans granted to them by Khadi Board under Prime Minister
Employment Guarantee Programme (PMEGP), if so, the State-wise details thereof;

(b) whether Government is considering to adopt an easy process for availing the

loan; and

(c) whether subsidy has been stopped on the loan given by the Khadi Board and

if so, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND
MEDIUM ENTERPRISES (SHRI GIRIRAJ SINGH): (a) Government in the Ministry
of Micro, Small and Medium Enterprises (MSME) has also been implementing a credit-
linked subsidy programme named Prime Minister’s Employment Generation Programme
(PMEGP) with Khadi and Village Industries Commission (KVIC) as nodal agency at the
national level for generating employment in the country by setting up of micro-enterprises
in the non-farm sector. At the State/Union Territories level, the scheme is implemented
through field offices of KVIC, State/Union Territory Khadi and Village Industries Boards
(KVIBs) and District Industries Centres (DICs) with the involvement of Banks. State-wise
Margin Money subsidy provided, number of project assisted and estimated employment
generated under PMEGP during 2013-14 through State/Union Territory KVIBs are given
in Statement (See below).

(b) An easy process for availing the loan has already been adopted under PMEGP
as individual project proposals under PMEGP are screened by the District Level Task Force
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